
HE A ATI HI H UR AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAIq AND ARUNACHAL PRADESH)

No.Hc.vrr-o1/2006t ? et7 t A

From Smti. Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Kaushik Hazarika,
District & Sessions Judge,
Dhema.li. tl

+t^
Dated Guwahati, the lZ- September, 2024.

Sub:- Station leave permission.

Your letter No. DIDH/4112l2024 dtd. Og.Og.2024.

Sir,

With reference to the above, I am djrected to inform you that your prayer for
station reave permission from the evening of r4.og.2024 tifl the morning of
17 'o9'2o24, has been granted. The chref Judiciar Magistrate, Dhemaji and in her absence, the
next senior most ludiciar omcer avairabre at the station wourd remain in charge of your Court
and Office during your absence.

Yours faithfully,

Ref:-

SJI-

Memo No. Hc.vrI-ott2006t ?et8 t
JT. REGISTRAR ruIGILANCE)

tL- 01-zz\A dated

Copy to

The Project Manager; Gauhati High Court.

JT, REGISTRAR(V IGILANCE)

/


